
Statement -  II
Part A

(C)  Total Priority Sector Lending
(D) Total Priority Sector leding as a % of 

sheet exposure, whichever is higher. 

Total Total         Of which to SC 
No. of Amount No. of Amount No. of Amount No. of Amount

Accounts Outstanding Accounts Outstanding Accounts Outstanding Accounts Outstanding

1
(a) Direct
(b) Indirect

(i) Individual farmers 
(ii) Corporates, partnership firms and

institutions (credit limit of up to
an aggregate amount of 
Rs. one crore per borrower)

(iii) Corporates, partnership firms and
institutions (credit limit in excess 
of an aggregate amount of
Rs. one crore per borrower)

(iv) farmers against pledge / 
hypothecation of agricultural produce

(v) Food and agro-based processing 
units undertaken by corporates,
partnership firms & institutions
(investment in plant & machinery 
up to Rs. 10 crore)

Of which ST Of which Minorities
(Account in actual and Amount  in lakhs )

Of total advances to agriculture, 

Priority Sector Advances 
Total Agricultural Credit (a+b)

adjusted bank credit(ABC) or credit equivalent of off balance 
(E)Total Priority Sector leding to weaker sections  as a % of 

sheet exposure, whichever is higher. 

………….%

finance granted to :

Rs………………….Lakh

adjusted bank credit(ABC) or credit equivalent of off balance …………. %

Rs………………….Lakh

Priority Sector Advances by UCBs as on 31st  March  ………

(A)   Adjusted Bank Credit (ABC) * Rs………………….Lakh

Name of Bank

Rs………………….Lakh
        (b) Credit Equivalent amount of OBE
(B)  (a) Total Off-Balance Sheet Exposures (OBE) 



2

(a) Direct
(b) Indirect

(i) Manufacturing Enterprises (a+b+c)
(a) Enterprises with investment in 
     P & M up to Rs. 5 lakh
(b) Enterprises with investment
     P & M between Rs. 5 lakh
     and Rs. 25 lakh
(c) Enterprises with investment in
     P & M between Rs. 25 lakh
     and Rs. 5 crore

(ii) Service Enterprises (a+b+c)
(a) Enterprises with investment in
     equipment up to Rs. 2 lakh
(b) Enterprises with investment in
     equipment between Rs. 2 lakh
     and Rs.10 lakh
(c) Enterprises with investment in
     equipment between Rs. 10 lakh
     and Rs.2 crore

(iii) Advances granted to units in the
Khadi and Village Industries 
(KVI) sector

3
4
5
6
7
8

Women
9

Total Weaker Sections. 

* As per the defintion given in the revised guidelines on priority Sector.

Of total advances to Weaker Sections
 finance granted to :

enterprises) (a+b)

Total credit to Small Enterprises
(including manufacturing and services

Retail Trade

Of total advances to Small Enterprises

Micro Credit 
State sponsored organizations for SC/ST
Education
Housing

Total Priority Sector Advance ( 1+ 8)

sector, finance granted to :



Statement II Part B

( Accounts in actual, Amount in Rs Lakhs)
Total Total         Of which to SC 

No. of Amount No. of Amount No. of Amount No. of Amount
Accounts Outstanding Accounts Outstanding Accounts Outstanding Accounts Outstanding

MEGHALAYA
MIZORAM
BIHAR
JHARKHAND
ARUNACHAL PRADESH
WEST BENGAL
NAGALAND
MANIPUR
ORISSA
SIKKIM
TRIPURA
ANDMAN & NICOBAR
UTTAR PRADESH
UTTARAKHAND
DELHI
PUNJAB
HARYANA
CHANDIGARH
JAMMU & KASHMIR
HIMACHAL PRADESH
RAJASTHAN
GUJARAT
MAHARASHTRA
DAMAN & DIU
GOA
DADRA & NAGAR HAVELI
MADHYA PRADESH
CHATTISGARH
ANDHRA PRADESH
KARNATAKA
LAKSHADWEEP
TAMIL NADU
KERALA
PONDICHERRY
ALL INDIA

Of which MinoritiesState / Union Territories

Name of the Bank

ASSAM

Priority Sector Advances by UCBs as on 31st  March  ………

Of which ST



Statement II Part C

NAME OF THE BANK
(Accounts in actual, Amount in Rs. Lakh)

       State / Union Territories Total Total         Of which to SC 
No. of Amount No. of Amount No. of Amount No. of Amount

Accounts Disbursed Accounts Disbursed Accounts Disbursed Accounts Disbursed
ASSAM
MEGHALAYA
MIZORAM
BIHAR
JHARKHAND
ARUNACHAL PRADESH
WEST BENGAL
NAGALAND
MANIPUR
ORISSA
SIKKIM
TRIPURA
ANDAMAN & NICOBAR
UTTAR PRADESH
UTTARAKHAND
DELHI
PUNJAB
HARYANA
CHANDIGARH
JAMMU & KASHMIR
HIMACHAL PRADESH
RAJASTHAN
GUJARAT
MAHARASHTRA
DAMAN & DIU
GOA

MADHYA PRADESH
CHATTISGARH
ANDHRA PRADESH
KARNATAKA
LAKSHADWEEP
TAMIL NADU
KERALA
PONDICHERRY
All India

DADRA & NAGAR HAVELI

Disbursal of Advances during the year under Priority Sector to Weaker Sections as on 31st March

Of which to ST Of which to Minorities



Statement II
Part D 

                 Bank Name
(No. of A/cs – Actuals (Amount in lakhs of Rs.)

Sr. State/Union Territory
No.

No. of Amt. No. of Amt. No. of Amt. No. of No. of Amt. No. of Amt. No. of Amt. No. of Amt.
A/cs. O/S. A/cs. O/S. A/cs. O/S. A/cs. A/cs. O/S. A/cs. O/S. A/cs. O/S. A/cs. O/S.

1 Haryana
2 Himachal Pradesh
3 Jammu & Kashmir
4 Punjab
5 Rajasthan
6 Chandigarh
7 Delhi
8 Assam
9 Manipur

10 Meghalaya
11 Nagaland
12 Tripura
13 Arunachal Pradesh
14 Mizoram
15 Sikkim
16 Bihar
17 Orissa
18 West Bengal
19 Andaman & Nicobar Islands
20 Madhya Pradesh
21 Uttar Pradesh
22 Gujarat
23 Maharashtra
24 Goa
25 Daman & Diu
26 Dadra & Nagar Haveli
27 Andhra Pradesh
28 Karnataka
29 Kerala
30 Tamil Nadu
31 Pondicherry
32 Lakshadweep

All India

      Total P/S Adv.           Other ‘B’

 Minority Communities vis-à-vis Overall Priority Sector Advances as on 31st March 

    in all districts ‘C’
       Zoroastrians

Statement showing Priority Sector Advances granted to the Members of specified

Part ‘B’ – For all Districts in th

          Christians           Muslims          Buddhists             Sikhs

O/S.

          Total ‘A’

Amt.



Statement II
Part E

Statement showing Priority Sector Advances granted to the Members of specified

        Bank Name

No. of Amt. No. of Amt. No. of Amt. No. of Amt. No. of Amt. No. of Amt. No. of Amt.
A/cs. O/S. A/cs. O/S. A/cs. O/S. A/cs. O/S. A/cs. O/S. A/cs. O/S. A/cs. O/S.

Andamans
1 Nicobars
2 Andamans

Andhra Pradesh
3 Hyderabad

Arunachal Pradesh
4 Tawang
5 Changlang
6 Tirap
7 West Kameng
8 Param Pare
9 Lower Subansiri

10 East Kameng
Assam

11 Dhubri
12 Goalpara
13 Barpeta
14 Hailakandi
15 Karimganj
16 Nagaon
17 Marigaon
18 Darrang
19 Bongaigaon
20 Cachar
21 Kokrajhar
22 North Cachar Hills
23 Kamrup

Bihar
24 Kishanganj
25 Kathiar
26 Araria
27 Purnia
28 Sitamarhi
29 Darbhanga
30 Paschim Champaran

Delhi
31 Central
32 North East

Goa
33 South Goa

Haryana
34 Gurgaon
35 Sirsa

          Total 'A'           Other 'B'

                   

      Minority Communities in minority concentarted districts  vis-a-vis Overall Priority Sector Advances as on

Part 'A' - For Identified Districts
        Christians           Muslims          Buddhists             Sikhs        Zoroastrians



Himachal Pradesh
36 Lahul & Spiti
37 Kinnaur

Jammu & Kashmir
38 Leh (Ladakh)

Jharkhand
39 Pakaur
40 Sahibganj
41 Gumla
42 Ranchi

Karnataka
43 Dakshina Kannada
44 Bidar
45 Gulbarga

Kerala
46 Malappuram
47 Ernakulam
48 Kottayam
49 Idukki
50 Wayanad
51 Pathanamthitta
52 Kozhikode
53 Kasaragod
54 Thrissur
55 Kannur
56 Kollam
57 Thiruvananthapuram
58 Palkkad
59 Alappuzha

Madhya (P)
60 Bhopal

Maharashtra
61 Akola
62 Mumbai
63 Aurangabad
64 Mumbai (Suburban)
65 Amravati
66 Buldana
67 Parbhani
68 Wasim
69 Hingoli

Manipur
70 Tamenglong
71 Ukhrul
72 Churachandpur
73 Chandel
74 Senapati
75 Thoubal

Meghalaya
76 West Garo Hills

Mizoram
77 Lawngtlai



78 Mamit
Orrisa

79 Gajapati
Pondicherry

80 Mahe
Rajasthan

81 Ganganagar
Sikkim

82 North
83 South
84 East
85 West

Tamil Nadu
86 Kanyakumari

Uttar Pradesh
87 Rampur
88 Bijnor
89 Moradabad
90 Saharanpur
91 Muzaffarnagar
92 Meerut
93 Bahraich
94 Balrampur
95 Gaziabad
96 Pilibhit
97 Bareilli
98 Siddarthnagar
99 Shrawasti
100 Jyotiba phule Nagar
101 Baghpat
102 Bulandshahar
103 Shahjahanpur
104 Budaun
105 Barabanki
106 Kheri
107 Lucknow

Uttaranchal
108 Hardwar
109 Udham Singh Nagar

West Bengal
110 Murshidabad
111 Maldah
112 Uttar Dinajpur
113 Birbhum
114 South 24-Parganas
115 Nadia
116 Dakshin Dinajpur
117 Haorah
118 North 24- Parganas
119 Koch Bihar
120 Kolkata
121 Barddhaman


	Within the overall target for priority sector lending and the sub- target of 25 per cent for the weaker sections, sufficient care may be taken to ensure that the minority communities also receive an equitable portion of the credit.  
	  
	3.3 Salary Earners' Banks: The stipulation regarding priority sector lending is not applicable to the Salary Earners' Banks.
	3.4 Credit Flow to Minorities: UCBs should initiate steps to enhance/ augment flow of credit under priority sector to artisans and craftsmen as also to vegetable vendors, cart pullers, cobblers, etc. belonging to minority communities. The minority communities notified in this regard are Sikhs, Muslims, Christians, Zoroastrians and Buddhists.   Within the overall target for priority sector lending and the sub- target of 25 per cent for the weaker sections, sufficient care may be taken to ensure that the minority communities also receive an equitable portion of the credit.  
	4.1 UCBs should take effective steps to achieve the above recommended targets and monitor the priority sector lending, keeping in view the quantitative as well as qualitative aspects.
	4.2 In order to ensure that due emphasis is given to lending under priority sector, it is considered desirable that the performance is reviewed periodically. For this purpose, apart from the usual reviews, which the banks are periodically undertaking, specific reviews by the Board of Directors of the respective banks may be made on half-yearly basis. Accordingly, a memorandum may be submitted to the Board of Directors at half-yearly intervals i.e. as on September 30 and March 31 of each year giving a detailed critical account of the performance of the bank during the period showing increase/decrease over the previous half-year (Statement I). 
	4.3 Further, annual review of the performance under priority sector advances as on March 31 may also be placed before the Board (Statement II-part A) by 15th of the following financial year. A copy of the annual review ( Statement II, part A to E)  complete in all respect  as on March 31 may be forwarded to the concerned Regional Office of the Reserve Bank with the Board's observations, indicating the steps taken/proposed to be taken for improving the bank's performance. The report should reach the Regional Office within a period 15 days from the end of the period to which it relates.
	4.4 The banks should submit Statement III (part A and B) as on March 31 within 15 days thereafter showing the position of direct loan and advances to agriculture and allied activities to the concerned Regional Office of this department under whose jurisdiction they function. 
	4.5 The reporting formats together with their periodicity are summarized as under: 
	4.6 In order to facilitate compilation of the relative figures, banks may maintain a register to indicate all the items of priority sector advances and also another register for weaker section advances showing particulars, with separate folios to each activity so that the total of advances to priority sector and weaker sections under each activity and to each type of beneficiary may be available at any given point of time. The proforma of these registers may be    on the lines of the annual return to be submitted to RBI.
	5.  THE DETAILED GUIDELINES IN THIS REGARD ARE GIVEN AS UNDER. 




